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Incom Te rre 

212. HRIMATI USHA PRAKASH 
CHOUDHARf: Will the Minister of 

INA e plea ed to tate: 

(a) what are the income tax arrears 
at the end of Nlarch this year; and 

(b) what tep. are bing taken for 
t heir recovery? 

H MINISTER OF STATE IN THE 
MINT TRY OF FINANCE (SHRI 

A WAI INGH SI ODIA): (a) The 
detailed 1igures of income-tax arrears are 
compiled at the end of each quarter. The 
latest figures of 'tax-in-arrears' are avail-
able a on 30,9,81. The requisite in-
formation in re pect of 'tax-in-arrears' 
and 'demand created but not fallen due' 
on Lhat d te is a under:-

(in crore of Rs) 

Tax-in-arrear 761 31 I 
. I Provisional 

Demand created 428.19 J 
but not fallen due 

(b) The Income-ta Act, 1961 provi-
des for everal steps for enforcing collec-
tion and recovery of tax-in-arrears such 

levy of penalty, attachment of monie 
due to the defaulters, dT traint and sale 
of movable property, attachment and sale 
of immovable property, committing the 
defaulter to civil impri onment etc. De-
pending upon the facts and circumstances 
of each ea e, uitable teps are taken 
from time to time by the Income tax 
authorities concerned for recovery of 
tax arrears. Several administrative step 
have been taken to accelerate the pace 
of recovery. For the current year a very 
high priority has been given to the collec-
tion and recovery of tax arrears. Targets 
have been laid down in the Annual Ac-
tion Plan of the Department for the year ' 
1982-83 and communicated to the Com-
mis ioner of Income-tax. Tfie Board, 
too j keeping a cIo e watch on the re-
d llction of arrears through reports re-
ceived from Commissioners of Income- . 
tax every month. 

Re POD e to Soci I curity Certificate 
ch e 

213. HRI BALA AREB 
PA IL: Will the Minist r of 
be plea ed to state: 

VIKH 
INA CE 

(a) t he amount of ocial security certi-
ficates of each denomination sold during 
June a'nd 0 far in July 1982; and 

(b) what i the extent of respon e of 
t he people to the ocial ecurity Certifi-
cate cherne in Urban and rural area 
separat ly in each State? 

THE DEPU Y MINIS ER IN THE 
MINI TRY OF FINANCE (SHRI 
JA ARDHANA POOJARY): ~a) and (b). 
Social ccurity Certificate are available 
In denomination of Rs. 500/- and 
R, 1000/-. The amount of ocial Secu-
rity Certificates of each denomination sold 
during the fir t fortnight of June 1982, for 
which the information has become 
available, wa a follows:-

Rs. 500/- denomination 

Rs. 1000/- denomination 

Rs. 

7,33,000 

98,29,000 

Total. 1,05,62,000 

The information about sale after tbe 
fir t fortllight of June, 1982 is still not 
availahl . 

The respon e of the people to the Social 
eCllrity rtificates cherne in urban and 

rural areas has generally been favourable, 
judging from the enquiries received by the 
field taff of the National avings Organ-
. t' f om prospective inve tors and lsa 10,n r 
agents, 

omplaiDt about Malpractices III E port 
of arments 

214. HRI M. RAJASEKARA MUR-
THY: Will the Mini ter of COMMERCE 
be plea ed to tate: 

(a) whether it is a fact that the Ap-
parel xport Promotion Council i sues 
documents like Export Certificate aI1d 




